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Banning of pesticides

1487. DR. PRADEEP KUMAR BALMUCHU:
SHRI DHARMAPURI SRINIVAS:

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased
to state:

(a) whether Government has received any representation regarding banning of
66 types of pesticides like Aluminium Phosphide, Corbosulfan, dezomet, DDT, Zinc
Phosphide, Captan, ctc., as they are detrimental to the health of mankind, if so, the
details thercof; and

(b) whether Government has taken any decision against the registration of these
pesticides, if so, the details thercof?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRI PARSHOTTAM RUPALA): (a) and (b) The Department
of Agriculture, Cooperation and Farmers Welfare (DAC&FW) has constituted an
expert committee in July, 2013, to review 66 pesticides that are banned, restricted,
withdrawn in one or more countries but continued to be registered in India. The
Expert Committee, inter alia, recommended 13 pesticides to be completely banned, 27
pesticides to be reviewed in 2018 after completion of certain technical studies and 6
pesticides to be phased out by 2020. The Complete list is given in the Statement-I
(See below). Considering the recommendation of Expert Committee as accorded by
the Registration Committee, the Ministry of Agriculture and Farmers Welfare, vide
its Notification S.O. 4212(E) dated 15th December, 2016, had invited objections and
suggestions from the public/stakeholders on banning/phasing out of certain pesticides.
The details are given in the Statement-II (See below). In response to the Notification
S.0. 4212(E) dated 15th December, 2016, the Ministry has received various objections
and suggestions. Keeping in view of which, a committee has been constituted to
review the received objections and suggestions.

Statement-1

Recommendation of the expert committee with respect to 66 pesticides

Sl.  Category No. of  Name of the Pesticides
No. Pesticides

1 2 3 4

1. I- to be continued 18 Aluminium phosphide,

Bifenthrin, Carbosulfan,
Chlorfenapyr, Chlorothalonil,
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1 2 3 4
Dazomet, Diflubenzuron,
Ethofenprox, Fenpropathrin,
Iprodione, Kasugamycin,
Mepiquat chloride,
Metaldehyde, Paraquat
dichloride, Pretilachlor,
Propargite, Propineb and Zinc
phosphide
2. II- to be reviewed again in 27 Acephate, Atrazine,
2018, after completion of the Benfuracarb, Butachlor,
recommended studies Captan, Carbendazim,
Carbofuran, Chlorpyriphos,
Deltamethrin, Dicofol,
Dimethoate, Dinocap, Diuron,
2.4-D, Malathion, Mancozeb,
Methomyl, Monocrotophos,
Oxyfluorfen, Pendimethalin,
Quinalphos, Sulfosulfuron,
Thiodicarb, Thiophanate
methyl, Thiram, Zineb, Ziram
3. II- to be phased out by 6 Alachlor, Dichlorvos, Phorate,
2020 Phosphamidon, Triazophos,
Trichlorfon
* No new certificate of
registration to manufacture
shall be issued after
December, 2017
* No person shall import,
manufacture or formulate
w.e.f. Ist January, 2019
+ The use shall be
completely banned w.e.f.
31st December, 2020
4. IV-ban to be continued 1 Fenitrothion
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1 2 3 4
5. V- it’s use to be completely 13 Benomyl, Carbaryl, DDT
banned Diazinon, Fenarimol,

Fenthion, Linuron, MEMC,
Methyl Parathion, Sodium
Cyanide, Thiometon,
Tridemorph, Trifluralin

6. VI-not reviewed as it is sub- 1 Endosulfan

Jjudice

Statement-11

Names of the pesticides in the notification S.0.4212 (E)

SI. No. Name SI. No. Name
1. Benomyl 10. Thiometon
2. Carbaryl 11. Tridemorph
3. Diazinon 12. Trifluralin
4. Fenarimol 13. Alachlor
5. Fenthion 14. Dichlorvos
6. Linuron 15. Phorate
7. MEMC 16. Phosphamidon
8. Methyl Parathion 17. Triazophos
9. Sodium Cyanide 18. Trichlorfon

Availability of essential drugs post-GST

1488. DR. T. SUBBARAMI REDDY:
SHRIMATI AMBIKA SONI:

Will the Minister of CHEMICALS AND FERTILIZERS be pleased to state:

(a) whether Government has made any review of the prices and availability of
essential drugs after the implementation of GST in the country;

(b) the steps taken to make available adequate quantity of medicines, in view of
low stocks and restricted inventory of certain medicines across cities in the country;

(c) the manner in which Government proposes to ensurc that the benefit of
price difference is passed on to the consumers; and



